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Mohan Singh Damore              …Appellant 
41, Shriyantra Nagar, Sector – C,  

Near Ganesh Nagar, Khandwa Road, 

Indore – 452001 (M.P.) 

 

VERSUS 
 

Commissioner of CGST & Central Excise,  
Indore (M.P.)                        …Respondent 
Manik Bagh Palace, 

Post Box No.10, Indore 

M.P. 452001. 

 
APPEARANCE: 
 

Mr.Anil Mishra, Mr. Ankur Upadhaya, Mr. Pradeep Singh Rawat & Mr. Aman 
Rai, Advocates for the Appellants. 

 
Mr. Rakesh Agarwal, Authorized Representative for the Department 
 

 

Coram: HON’BLE MR. ANIL CHOUDHARY, MEMBER (JUDICIAL) 
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The appeal is allowed. For order, see order of date in Excise 

Appeal No.50834 of 2020. 

                                                                 (ANIL CHOUDHARY) 

       MEMBER (JUDICIAL) 
 
 
 

                                                                   (C.J. MATHEW) 

                                                            MEMBER (TECHNICAL) 
Anita 

 


